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0.A.ND. 243 of 1996,
Dated: 24.4,19964

oo Applicent
And

1/ Union of India, rep. by General Managsr, South Central
Railway, Rail N;layam, Secundarabad,

2. Chief Personnal Nanager, South Cantral Railuay, Railnilayam

Secunderabad, ;
3. Divisional Railwa& Manager; South Central Railway, Guntakal
Diuision, Cuntakalls
e Raépoédants
Ceunsel for the Applﬁcanb : sri. T:Panduranga”chary
Counsel for the Respéndaats 1 Sri. N.1.Ramana, SC for Rlysg
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Hon'bls Mr. R.Rangarajan, Administrative Member
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C.A. 243/96. : Dt. of Decisien : 24-04-96.
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I Aas per hon‘%le Shri R. Member {Admn.) I

?
The applicant ln Fhiq OA states that he was

| appointed as & frach C35uél Labeur from 27-01- 1983, He

‘further submits that at the-tlme of hi§ fresh engagement

on 27-01-83 his case was approved for engagement of fresh

casual labeﬁr by General ﬁanager. Te substantiéte his case

he relies on the letter h@ P(EL) 694/Sangh/Rep. dated =7-%81
written by R~2 to R=3 stating that some of the ., sual labourers
eyen worked before 1-1-81| and centinueq thereafter alse. But

as per the submissioﬁ cf fhe applicant himself he .5 not engaged
earlier to 1-1-81l. Henceathis letter is of no assistance to the
abplicant te st~ote that h?sﬁnitial app@intment was approved by

General Manager persanéllg. The applicant also relies eop the

letter N@.G.P.407/VII/V@1f6 dated 21-9-22 (Annexure-IV) of R-3
sddressed toc R-2 whereipn it is said the genuineness of the 11 casual
cards are verified and f@?nd te be gepuine. The applicant geates
that he is cne amongst thé 11, This letter does ncot indicate
that.when the applicant wFs engaged as a Casual labeocur in 1983
arproval of the General M%nager was taken. In vieﬁ ¢f the abeve
this letter alsc cannet bé relied upen by the applicant fer

engaging him as a casual labour or to enter his name in the
¥

Live Register.

2 This applicatien is filed praying fer a direction
to the respendents hereinite forthwith enter his name in the
live register ef gazsual lébeurs anéd absorb him in regular Class-IV

post with all consequential benefits.




~1 ' Statement
%@hslmay be examined frem ithe recerds and the applicant suitabli}
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now is net having any right fer entzring his name in the live

register er te engage him as a casuval labeur. Hewever, as the

applicant submits that his

name yos personally appresved by the

2 In view of what is stated abeve the applicant as of

General Manager fer engagement ef casual labeur in the year 1983,

advised.
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Dated : The [24-04-96,

at the admissien stage
4. The OA is ergered accordingly/ lteelfis.

(R. Rangarajan)
Member (Admm.)
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The General Manager, South Central Railuay, Union of India,
_ Railnilayam, Secundarabad.

Chief Personnel Nanagar, South Cantral Railuay, Railnilayam,

2.
Sagunderabad,
3, Divisiomal Railway ‘Wamager, South Central Railuay’, Guntakal
Diuisxan, Guntakal. .
Bna copy to Sri. T.Pandurangs Chary, aduocate, CAT, Hyd.
5¢ One copy te Sri. N.V.Remana, Addl. CGSC, CAT, Hydd
6. One cepy to Library, CAT, Hydo S
7. One copy to sparse
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THE HON'BLE SHRI R.RANGARAJAN B MEA )
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DISPDSZD OF WITH OIRECTICNS
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